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Facilities for Tourists it Ta]

4M1 Shrt Nareadra giagh Mahlda:
17111 the  Minuter of Moeatfoa be 
pleued to state:

(•) whether it is a fact that the 
«ntt? into the premises of T*j it regu
lated by tickets but there k ao indi
cation to that effect at the 
tor th* guidance of tourists;

(b)   whether it is els* • fart that 
the tecOlties tor drinking water and 
<« there an tagfrgnfr aadih* toi

lets there are not properly maintain
ed; and

(e)  if so, the action taken in the 
matter?

The Minister of State la the Minis
try ot Edaration (Shrl Bhagwat At 
Asad): (a) Kotry into the premises of 
tbe Taj is regulated by tickets and 
there is a board displayed near the 
main gate indicating that admission to 
Taj is against tickets.

(b) Facilities for drink mg  water 
(tap water) at monuments exist and 
refrigerated water  is also available 
on a small charge of  paise per glass. 
There is a cafetaria  of the Tourist 
Department near thr monument and 
the toilets are satisfactorily maintain
ed.

(c) Does not arise.

Mine Disasters in Bihar and 
West Bengal

MM. Shri Babono Patel: Will the 
Minister of Labour and Rehabilitation
be pleased to *tate-

(a) the number of mine disasters in 
Bihar and West Bengal dunng  tha 
last two years;

(b) the number of persons  killed 
and injured as a result thereof;

(c) the  reasons for  the frequent 
explosions and accidents in the mines;

(d> the steps taken by overnment 
to prevent such disasters;

(e) the  amount of  compensation 
paid per male/female in case of death 
or accident; and

(f) whether the mine-owners  are 
compelled to insure the workers, and 
if so, for what amount per head and 
for what risks?

The Minister of Labour aad Rehabi
litation (Shrl Hatkl):  (a) There has 
been no mine disaster (.*. a fatal acci
dent involving 1 or more  deaths) 
during the last  years. Earlier there 
had been one at the Dhoti colliery in 
th* district ot Haaeribaĝ Bihar, ia. 
Hayim.




